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No. BCWC-11/2023 LR-149—1In exercise of power conferred by Section 5(1) of the Right to

Information Act, 2005, following officers are notified as "Public Information Officer" and "First Appellate

Authority" in Bihar Building and Other Construction Workers Welfare Board, Labour Resources Department,
Bihar, Patna.

SI. No. Designation Notified Post
1 Secretary (Board) First Appellate Authority
2 Labour Superintendent (Construction Worker) Public Information Officer

2. This notification shall come into force from immediate effect.
By order of the Governor of Bihar,
Satish Kumar Shahi,
Under Secretary.
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